51 Written Ansiwers
Sicpe to Meet Demand for Flve Star Hotely

7493, SHRI P. VENKATASUBBAIAH:
Will the Minister of TOURISM and CIVIL
AVIATION Dbe pleased to state.

(a) whether a survey of foreyn toutists
mn India made in 1972-73 at the mstance of
the Department of Toursm showed that
11 per cent of foregn wisstors to India
expressed preference for five  Star Hotels,

(b) whether only 37 per cent visitors ex-
pressed preference for other categories of
hotels from Four Star to Qne Star,

() whether only %2 per cent wvisitols weie
able to get accommodation in Fie St
Hotcls, and

() it so, what steps are bang taken by
Government to meet the increasing demand
tor five Star Hotels?

THE MINISIRR OF SIALF IN IHt

MINISTRY OF [IOURISM AND CIVI
AVIATION (SHR1 SURENDRA  PAl
SINGH)* (a) and (c)* Yes, Sir

(b) Ihe Survey showed that 36 pa wm
visitors cxpressed preference for otha cate

gories of hotels from Fowr Star to Onc
Star.
(d) Government v awate of the need

for more five Star Hotels 1 the country
but on acount of other prionties, the
catphass 1n the Fifth Five Year Plan of the
India Tounsm Dovilopment Cotporation,
a2 public sectoy undertaking, will mamby
be on expanding the nfrastiucture  for
maddle income  tosnsis However,  hotel
projects including those ot the five Star
category, planned wn the privafe sectonr arg
cligible to varous ncentnes offered
the form of fiscal reliefs, financial assistance
in the form of institutional loams, priou
ty consideration o1 essentual  require
ments, ¢

Maintenance Allowance to Students
Studying Abroad

7494. SHRI VIRBHADRA SINGH:
Will the Minister of FINANCF be pleased
10 state:

(a) whether the maintenance allowance
of the students studying in Iniversities
abroad has been increased; and
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) (b) if so, what i the percentage of
increase and date from which the increase
is applicable?

T'HE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI PRANAB
KUMAR MUKHERJEE):

(4) Yes, Sir.

(b) T'he Maintenance Allowance has been
increased from US dollars 210 per month
to US dollars 250 per month in case of
studies 10 the  USA.  and  Canada
representing an increase of 199, 1In the
case of studies in other countries, the
allowance has bheen incieased from £ 700/
per anunum (k. 750/- in the  case of
students at Oxford and.  Cambudge) to
£900/ pca annum  representing an ane
crease of about 299, The new scales have
been introduced from st Apil, 1975

Excise Duty on Filins

7195 SARDAR
SORHT  will
be pleascd

SWARAN SINGH
the Mimster of FINANCEL
to state*

(4) whether the All Indaa bilm Distribu
s Association has appioached the Cen
ttal Government for excmption from  the
cuasse levy on old and new fitm prints

(b) whether the new levies would  hur
hard the filhm  mdwty and  about  ten
thousand cimemas and other  establish
ment would he closed down

(¢) the  approxmmafe amount  expected
to be iecened by Government through
such levy dunng 1975 76, and

(d) whether Government would consider
giving these concerns same 1ehel during
the current finanaal  vear?

IHE MINISTLR OF SIALL IN THF
MINISIRY OF FINANCE (SHRI PRA
NAB KUMAR MUKHERJEE):

(8) No
India
appears
Ministry,

representation  from  the Al
Film  Distributors  Association
to have heen  vecvived by this

{b) N¢ Sir.

(c) The changes rclaling 1o exposed
anematograph  Slms  proposed  iu  the
197%  Budget bre expected to yield an
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additiona]l  revenue of Ra,
during 1975-76.

(d) Various
for relief are
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1,50 crores

representations  requesting
under cxamination.

Income-tax Officers

7496. DR, LAXMINARAIAN
DEYA: Will the Minister of
be pleased to state:

PAN-
FINANCE

(a) the number of Income Tax Officers.
Class 1 working in the Deli Zone,

(b) whether  this number s far m

esvess of percentage carmavked for Income
Tax Officers, Class 1 vis-a.uis other Income
Tax Officers;
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(¢} whether this position is being main-
ained to the detriment of the promotional
chances of the depai‘mental candidates
in Delhi;

(d) whether  any representations
been received I
gard; and

have
Government in thiy ve-

(e} if so. thc action taken thereon?

THE MINISTER OF STATF IN THE
MININTRY OF FINANCE (SHRI PRANAB
KUMAR MURHERJEE)

(a) and (b} The sanctioned strength and
the  working  suength of  Income-tax
Officers in the charge of the Commissioner
of Income-tax. Delhi is as follows:-

Sanctioned Working strength
strength
Income-tax Officer (C1. I). 67 (a) Those appointed on regular basis—67
(b} Income-tax Officers (Class II pro-
visionally promoted as Income-tax
Officers (Class I) on ad hac basis—23
ToraL 92
Income-tax Officer (Cl. 1I) . 162 135
TovaL 229 o 227
The working strength  of  Income-tax

Officers (Class 1) in a particular Charge is
not fixed as a percentage of the working
strength of Income-tax Officers (Class 1)
in that charge.

{c) No, Sir.
(d) Yes, Sir,

(¢} Suitable reply was sent. During the
last 5 months, six Inspectors in the Dethi
charge have been promoted as Income-tax
Officers (Ciass ID.

U.S. Aid

7497. SHR1 P, M. MEHTA: Will the
Minister of FINANCE be pleased to state:

(a) whether the USA. which had
promised] to give aid to India during 1973
has withdrawn s commitments due to
the recent developments;

(h) it s0, what was the aid assured:

{£) the extent to  which it has been

retused; and

' misgivings have been

(d) what was the quantum of aid giver

bt U.S.A. to India in 197% and 19747

THE MINISTER OF STATE IN THI}
MINISTRY OF FINANCE (SHRI PRANAI}
KUMAR MUKHER]JEE):

(@) to (d) The .S had proposed ar
amount of $73 million as aid to India it
their foreign Aid Bill for US fiscal yea
1975. This provision has however bheel
deleted following substantial reductions in
their aid programme.

The U.5. provided debt rclief for an
amount of § 20.% million for 1973-74.
They have agreed to provide debt relict
amounting § 45 million for 1974-75.

Foreign Exchamge Regulation
7498. SHRI BISWANATH JHUNJHUN-
WALA: Wil the Minister of FINANCE

be pleased to state:

(@) whether lot of adverse publicity and
created in foreign
countries over the ssactment of the Fortigh
Exchange Regulution Act;





